IN THE HIGH COURT OF ORISSA,

CUTTACK

CC Applications Notified for compliance of
court fees/removal of defects.

Date

05.03. 2025

SL. Date of lcourt Fee Notify
. hepiication pepticant) 00t 15 on

INOT READY CASES
M D 2025-
*
1 68439/2024(13.08.2024 CRLMP/781/2022 BTSWAL 18.00,3*18 03-05
2025-
2 85873/2024(07.10.2024 |WA/428/2024 P SAHU 11.00,3*11 03-05
2025-
3 85874/2024(07.10.2024 |WA/427/2024 P SAHU 11.00,3*11 03-05
2025-
4 6535/2025 |25.01.2025 0JC/12323/1998 S MOHANTY (40.00,3*40 03-05
B N 2025-
*
5 9190/2025 |04.02.2025 0JC/8142/1997 SARANGI 3.00,3*3 03-05
2025-
6 11958/2025(13.02.2025 C)/21427/2011 |A K JATI [4.00,3*4 03-05
7 13955/20251(19.02.2025 P(C)/4459/2018 S 97.00,3*97 2025~
Ue MOHARANA R 03-05
64.00,3%64 2025
8 14764/2025(21.02.2025 |CRLMC/874/2021 B C PANDA |document in 03-05
dms
M K 2025-
*
9 15269/20251(22.02.2025 C)/12511/2024 PRADHAN 23.00,3*23 03-05
2025-
10 |15478/20251(22.02.2025 0JC/12323/1998 B SAHOO 40.00,3*40 03-05
11.00,3*11 2025
11 |15745/20251(25.02.2025 0JC/3222/1992 B BEHERA document in 03-05
dms
P K 2025-
*
12 115829/20251(25.02.2025 0JC/3653/1986 MISHRA 96.00,3*96dms 03-05
2.00,3*2 2025-
13 116232/2025/28.02.2025 WPC (OAC) /361/2011 M R PADHI |document in 03-05
dms
2025-
14 116304/2025/28.02.2025 C)/16261/2014 |R K BARIK (29.00,3*29 03-05
2025-
15 |16351/2025/28.02.2025 WA/2299/2023 S MOHANTY (4.00,3*4 03-05
2025-
16 |16353/20251(28.02.2025 WA/2989/2023 D SAMAL 5.00,3*5 03-05
2025-
17 |16733/2025(01.03.2025 CRLMC/91/2016 H K PANDA |17.00,3*17 03-05
2025-
18 |16772/2025(01.03.2025 C)/24151/2023 |N K ROUT 44,00,3*44

03-05




M K 10.00,3*10 2025-
19 |16791/2025/01.03.2025 CRLA/195/2005 MOHANTY SENT TO XEROX |03-05
20 116792/2025|01.03.2025 ABLAPL/3380/2021 |P M SAHU 55.00, 3*55 ggfg;
21 116872/2025/01.03.2025 WP (C)/18564/2021 |M ROUT 62.00,3*62 dms gg%g;
22 116950/2025(03.03.2025 STREV/56/2009 P K SWAIN |3.00,3*3 gg%g;
23 116951/2025(03.03.2025 STREV/58/2009 P K SWAIN |3.00,3*3 gg%g;
24 116952/2025(03.03.2025 STREV/57/2009 P K SWAIN |3.00,3*3 52%8;
86.00,3*86 2025-
25 116956/2025(03.03.2025 CRA/132/2001 S HATI SENT TO XEROX |03-05
26 116963/2025(03.03.2025 CRLMC/1221/2020 P C DAS 2.00,3*2 ggfg;
27 116977/2025/03.03.2025 WP (C)/7067/2016 A K JATI 4.00,3*4 ggfg;
28 116989/2025(03.03.2025 WP (C)/12359/2005 |G C JENA 3.00,3*3 dms gg%g;
document
S K available in 2025-
29 117193/2025(04.03.2025 ABLAPL/5310/2020 MOHARANA dms, court fee 03-05
to be paid
document
30 |17227/2025/04.03.2025 |CVA/19/1998 L D sagy |2vailable in = 12025-
dms, court fee [03-05
to be paid
document
available in 2025-
31 |17230/20251(04.03.2025 WP (C)/10341/2005 |PC DAS (2) dms, court fee 03-05
to be paid
document
32 |17235/2025(04.03.2025 |0JC/9083/1997 B DAS available in 12025-
dms, court fee [03-05
to be paid
document
33 |17261/2025/04.03.2025 |0JC/9280/1993 B pEHERa ovailable din  12025-
dms, court fee [03-05
to be paid
document
B R available in 2025-
34 117288/2025(04.03.2025 WP (C)/18415/2020 SENAPATT dms, court fee 03-05
to be paid
document
35 |17338/2025(04.03.2025 [SA/151/1998 s BIswar |Avatlable din 12025~
dms, court fee [03-05
to be paid
document
36 |17340/2025(04.03.2025 WP (C)/25728/2019 |N PRADHaN [2v@ilable in 12025-
dms, court fee [03-05
to be paid
37 |17341/2025/04.03.2025 |CRLMP/1293/2015 |N PRADHAN |document 2025-




available in 03-05
dms, court fee
to be paid

document
available in 2025-
dms, court fee |03-05
to be paid

17342/2025|04.03.2025 CRLMP/50/2015 N PRADHAN

document
available in 2025-

17344/2025|04.03.2025 WP (C)/19199/2021 |N PRADHAN dms, court fee 03-05

to be paid

4.00,4%*3 2025-
17346/2025|04.03.2025 ABLAPL/1851/2025 |B K DAS DOWNLOAD COPY 03-05

4.00,4%*3 2025~
17347/2025|04.03.2025 ABLAPL/1760/2025 |B K DAS DOWNLOAD COPY |03-05

4.00,4*3 2025-

17348/2025(04.03.2025 ABLAPL/1758/2025 |B K DAS DOWNLOAD COPY |03-05

document
B R available in 2025-
SENAPATI dms, court fee |03-05
to be paid

17590/2025|05.03.2025 WP (C)/14289/2004

document
M D available in 2025-
BISWAL dms, court fee |03-05
to be paid

17591/2025|05.03.2025 WPCRL/610/2010

document
available in 2025-
dms, court fee |03-05
to be paid

17596/2025|05.03.2025 WP (C) /2839/2016 J BEHERA

document
available in 2025-

17598/2025|05.03.2025 WP (C) /14469/2012 |P K LENKA dms, court fee 03-05

to be paid
R K 2025-
*
17611/2025|05.03.2025 WP (C) /3457/2009 MOHANTY 3.00,3*3 dms 03-05
document

available in 2025-
dms, court fee [03-05
to be paid

17612/2025|05.03.2025 WP (C) /8473/2005 K N SAHOO

document
available in 2025-
dms, court fee [03-05
to be paid

17616/2025|05.03.2025 WP (C) /10154/2005 |K N SAHOO

document
available in 2025-
dms, court fee [03-05
to be paid

17618/2025(05.03.2025 WP (C) /9003/2005 K N SAHOO

document
available in 2025-
dms, court fee |03-05
to be paid

17631/2025|05.03.2025 WP (C) /29002/2013 |J C BARAL

2025-
03-05

17659/2025(05.03.2025 WP (C)/21853/2021 |B BEHERA |46.00,3*46 dms

117665/202505.03.2025 |WP(C)/12402/2014 |D NAYAK  |document 2025-




PANI

available in 03-05
dms, court fee
to be paid
2025-
54 |17926/202505.03.2025 |WP(C)/1040/2024 |A K BAL 27.00,3%27 03-05
2025-
55 [17927/2025|05.03.2025 |WP(C)/2741/2024 |A PRUSTY |32.00,3%32 03-05
READY CASES
SRINIBASH (28.00,3*28 2025-
56 [13671/2025(18.02.2025 |CRLMC/2091/2022 MOHANTY SENT To XEROX |03-05
20.00,3*20 2025—
57 |15766/2025(25.02.2025 |FA/176/1986 N K SAMAL |document in 03-05
dms
37.00,3*37 S0
58 [15779/2025(25.02.2025 |0JC/1689/1987 P PANDA document in 03-05
dms
18.00,3*18 2025-
59 |15781/2025(25.02.2025 |0JC/9812/1993 P PANDA document in 03-05
dms
2025-
60 |15794/2025|25.02.2025 |WP(C)/12006/2020 |B SAMAL 3.00,3*3 03-05
B K 2025-
*
61 |16743/2025|01.03.2025 |AHO/69/1995 MOHANTY 6.00,3*6 dms 03-05
2025-
62 |16871/2025|01.03.2025 |WP(C)/6526/2007 |M ROUT 46.00,3*46 dms | .70,
51.00,3*51 2025-
63 [17166/2025(04.03.2025 |SA/190/1995 B K DALAT | -t 00 wEROX |03-05
PRASANTA . ~
64 |17231/2025(04.03.2025 |CRLA/1172/2024  |KUMAR 2o oD- 3o DOWN 128257
ROUTRAY
PRASANTA . ~
65 |17239/2025(04.03.2025 |BLAPL/1443/2025 |KUMAR 2 aor 373 DORN 128252
ROUTRAY
PRASANTA . ~
66 |17242/2025(04.03.2025 |BLAPL/1454/2025 |KUMAR 2 aor 373 DORN 128252
ROUTRAY
MANOJ . B
67 |17249/2025|04.03.2025 |WP(C)/5616/2025 |KUMAR 5.00.3%5 DOWN 12025
LOAD 03-05
PANT
3.00,3*3 DOWN [2025-
68 [17302/2025(04.03.2025 |CRLA/965/2024 P R SWAIN |0~ 03-05
9.00,3*9 plc |2025-
69 |17321/2025|04.03.2025 |WP(C)/15386/2024 M R SAHOO |’°  17° -.5 03-05
* _
70 |17526/2025|05.03.2025 |BLAPL/1621/2024 |S BEHERA 9.00,973 2025
download copy |03-05
* —
71 |17527/2025|05.03.2025 |BLAPL/1772/2024 |S BEHERA 9.00,9%3 2025
download copy |03-05
B B 3.00,3*3 2025-
72 117595/2025/05.03.2025 |ABLAPL/637/2025 | .01 o download copy |03-05
MANOJ
3.00,3*3 DOWN [2025-
73 |17673/2025(05.03.2025 |BLAPL/1546/2025 |KUMAR LOAD 03-05




MANOJ . )
74 |17687/202505.03.2025 |WP(C)/4988/2025 |KUMAR 4.00,3%4 DOWN 2025
LOAD 03-05
PANTI
A. K. 3.00,3%3 DOWN |2025-
75 [17691/2025(05.03.2025 [BLAPL/8467/2024 b - - 200 S
JAGAMOHAN |3.00,3*3 DOWN 2025-
76 |17747/2025(05.03.2025 |WA/2979/2024 sl S
B. N. 4.00,3%4 DOWN |2025-
77 [17822/2025(05.03.2025 WP (C)/6005/2025 |2t to o 100 S
HIMANSHU 4.00,3*4 DOWN 2025-
78 |17824/2025(05.03.2025 |CRP/4/2025 e oy S
DINESH . _
79 |17826/2025(05.03.2025 |WP(C)/1848/2025 |KUMAR 12.00,3*12 2025
DALAT DOWN LOAD 03-05

NIC




